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1 2 3 4 5 6 7
State Bank of Mysore 864 1,503 188 251 370 467
State Bank of Patiala 1,382 1,888 207 264 294 323
State Bank of Travancore 835 1,489 1.624 1.80 2.66 2.85
SBI Group 28,140 45694 50424 312 436 474
Public Sector Banks 71,080 112489 123462 232 317 3.48

Goods and Services Tax target date

2063. SHRI BHUPENDER YADAV: Will the Minister of FINANCE be pleased

to state:

(a) whether Government 1s slated to miss the much delayed Goods and
Service Tax (GST) targeted date April 1, 2013 with the states;

(b) whether Prime Minister held any meeting with Chairman, Empowered
Committee of State Finance Minister to sort out the issue so that there is no trust

deficit before introducing ‘GST; and

(¢) 1if so, the reaction of Government towards payment of compensation to

States for Central Sales Tax losses, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI 5.3.
PALANIMANICKAM): (a) Implementation of Goods and Service Tax (GST) requires
a constitutional amendment. A constitutional {(Amendment) Bill was prepared after
several rounds of consultation with the Empowered Committee of the State Finance
Ministers and introduced in the Parliament on 22nd March, 2011. The Bill is before

the Standing Committee on Finance for its examination.
(b) No such meeting was held in the recent past.

(¢) CST Compensation is paid in accordance with the mutually agreed

formula.
Representations against minimum alternate tax

2064. SARDAR SUKHDEV SINGH DHINDSA: Will the Minister of FINANCE
be pleased to state:

(a) whether it is a fact that Government brought in Minimum Alternate Tax



